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MINUTES OF THE MEETING No. 47/14 dated   19.2.2014  (held on 26.2.2014) UNDER  THE CHAIRMANSHIP OF  Shri  Akash Taneja, Jt. DGFT
                               
LIST OF OFFICERS PRESENT IN THE MEETING  IS GIVEN BELOW:- 
 
1.         Shri Nand Lal,  Sr. Development Officer, Department of Industrial Policy and Promotion, Udyog Bhawan, New Delhi
 
2       Shri J.P. Pathak, Asstt. Director, DC(MSME), Nirman Bhavan, N. Delhi
 
3.    Shri Jasbir Singh, Consultant, Deptt. of C&PC(Chem.Div), Shastri Bhavan, New Delhi
 
4      Shri O.P. Sharma, Jt. Industrial  Adviser, Deptt. of C&PC(Chem.Div), Shastri
Bhavan, New Delhi
 
 
The Committee first considered minutes of the NC Meeting No.46                                                                                    
                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                  /14
for confirmation and confirmed and adopted the same without any change.
 
 
 
Case No M-205
NC No.47/14
Dated 19.2.2014 (held on
26.2.2014)

M/ s  Industrial Filters & Fabrics (P) Ltd,
 F.No.01/83/50/720/AM13/DES-IV
RLA F.No. 56/24/040/00027/AM13
Lic.No.5610001200 dated 19.10.2012
 

 
The Committee considered the case as per agenda. Based on the  written recommendation of DIPP vide their U.No.7/166/2013-TSW     dated 22.1.2014,  the Committee decided to approve the case  as under :-

 
Export Item Qty. Import Item Qty.

recommended in
Meter

Dust collection Bags made
from Woven Fiber Glass
Fabric (using GSM of
Woven Fiber Glass Fabric
452.5+-10%)

1250
Numbers

(F 00454 385 580 000)
Woven Fiber Glass Fabric of
relevant GSM (Width of
fabric 98 CM)

Net + 3%

 
RA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
 
 
 
Case No M-206
NC No.47/14
Dated 19.2.2014 (held on
26.2.2014)

M/ s  Satyam Pharma Chem (P) Ltd,
 1) F.No.01/83/50/1345/AM07/DES-IV
RLA F.No.03/95/40/1440/AM07
Lic.No.0310423208 dated 15.3.2007
 
2) F.No.01/83/50/844/AM10/DES-IV
RLA F.No.03/95/40/535/AM10
Lic.No.0310549664 dated 8.12.2009
 

 
The Committee considered the case as per agenda. Based on the written clarification/recommendation of TA, C&PC (Chemicals Division) vide their U.O.No.14010/78/2011-Ch.II  dated 14.1.2014,  Committee decided to amend the description of export product  to read  as under:-
 

From To
Lithium Acetate Dihydrate Lithium Acetate Anhydrous

 
The quantities and other descriptions mentioned in the M.No.1) 32/83 dated 14.11.2007 and 2) 6/83 dated 12.5.2010  will remain the same.
RA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

Office of Directorate General of Foreign Trade 
New Delhi -0

------------------------------------------------------------------------------
Para 4.7 Decision(DRAFT)

MEETING NUMBER : 47/83-ALC1/2013 MEETING DATE : 19.02.2014
 

1

Case No.:22/51/83-ALC1/2011 Party Name:EVERPLUS PLASTICS PVT. LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00919/AM12/ RLA File :08/24/040/00205/AM12/ Lic.No/Date:0810107664
11.01.2012

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(PC Div). Re-listed for 26.3.2014.
 

2

Case No.:53/47/83-ALC1/2011 Party Name:GUJARAT NRE COKE LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00842/AM12/ RLA File :02/24/040/00175/AM12/ Lic.No/Date:0210172551
17.01.2012

Defer Date:26.03.2014

Decision :The Case defer for four weeks. The case is re-listed for 26.3.2014.
 

3

Case No.:13/43/83-ALC1/2012 Party Name:INDIAN ADDITIVES LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00785/AM13/ RLA File :04/24/040/00199/AM13/ Lic.No/Date:0410141934
20.12.2012

Defer Date:26.03.2014

Decision :Comments awaited form C&PC, PC Division. Re-listed for 26/3/2014.
 

4

Case No.:14/43/83-ALC1/2012 Party Name:INDIAN ADDITIVES LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00786/AM13/ RLA File :04/24/040/00193/AM13/ Lic.No/Date:0410141933
20.12.2012

Defer Date:26.03.2014

Decision :Comments awaited form C&PC, PC Division. Re-listed for 26/3/2014.
 

5

Case No.:59/47/83-ALC1/2012 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00893/AM13/ RLA File :05/23/040/00387/AM13/ Lic.No/Date:0510341407
20.12.2012

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and Committee noted that comments were sought from Deptt. of C&PC(PC Div) vide this office letter dated 26.12.2013, which is still awaited. Re-listed for 26.3.2014.
 

6

Case No.:50/47/83-ALC1/2012 Party Name:BANKIM PLAST PVT.LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00884/AM13/ RLA File :03/94/040/00803/AM13/ Lic.No/Date:0310717970
21.12.2012

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(PC Division). Re-listed for 26.3.2014.
 

7

Case No.:2/47/83-ALC1/2012 Party Name:SRIRAM COMPOUNDS PVT. LTD . Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00836/AM13/ RLA File :05/24/040/00303/AM13/ Lic.No/Date:0510341619
26.12.2012

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The firm has requested to allow some time to give reply to the D/L. The Committee decided to defer consideration of the case for four weeks. Re-listed for 26.3.2014.
 

8

Case No.:4/51/83-ALC1/2012 Party Name:TCPL PACKAGING LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00910/AM13/ RLA File :03/95/040/00797/AM13/ Lic.No/Date:0310719967
09.01.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. Letter issued on 22.1.2014 for Central Excise Data. The case is re-listed for 26.3.2014.
 

9

Case No.:26/52/83-ALC1/2012 Party Name:REX TONE INDUSTRIES LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00945/AM13/ RLA File :03/95/040/00746/AM13/ Lic.No/Date:0310720272
10.01.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The firm has requested to allow some time to give reply to the D/L reminder dated 24.12.2013. The Committee decided to defer consideration of the case for four weeks. Re-listed for 26.3.2014.
 

10

Case No.:5/7/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00106/AM14/ RLA File :17/24/040/00075/AM13/ Lic.No/Date:1710005215
31.01.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and Committee noted that hard copy already sent to Deptt. of C&PC(Chem Div) on 10.7.2013. The case is re-listed for 26.3.2014
 

11

Case No.:25/7/83-ALC1/2013 Party Name:ATUL LIMITED, Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00126/AM14/ RLA File :08/24/040/00460/AM13/ Lic.No/Date:0810119674
21.03.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div). Re-listed for 26.3.2014.
 

12

Case No.:26/7/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00127/AM14/ RLA File :17/24/040/00088/AM13/ Lic.No/Date:1710005269
21.03.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. E-mail issued on 15.1.2014 for hard copy. The case is re-listed for 26.3.2014
 

13

Case No.:33/7/83-ALC1/2013 Party Name:EXCEL CROP CARE LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00134/AM14/ RLA File :03/94/040/01107/AM13/ Lic.No/Date:0310729102
21.03.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div). Re-listed for 26.3.2014.
 

14

Case No.:27/7/83-ALC1/2013 Party Name:NAVIN FLUORINE INTERNATIONAL LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00128/AM14/ RLA File :03/95/040/00958/AM13/ Lic.No/Date:0310729642
26.03.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee observed that the firm informed vide their e-mail dated 14.1.2014 that they have already  furnished the Central Excise Data certified by CA for fixation of norms. Committee decided to call for Central Excise data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 26.3.2014.
 

15

Case No.:13/7/83-ALC1/2013 Party Name:BILAG INDUSTRIES PVT. LTD., Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00114/AM14/ RLA File :03/94/040/00935/AM13/ Lic.No/Date:0310730096
02.04.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 26.3.2014.
 

16

Case No.:14/7/83-ALC1/2013 Party Name:BILAG INDUSTRIES PVT. LTD., Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00115/AM14/ RLA File :03/94/040/00919/AM13/ Lic.No/Date:0310730086
02.04.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 26.3.2014.
 

17

Case No.:15/7/83-ALC1/2013 Party Name:BILAG INDUSTRIES PVT. LTD., Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00116/AM14/ RLA File :03/94/040/00934/AM13/ Lic.No/Date:0310730093
02.04.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 26.3.2014.
 

18

Case No.:47/7/83-ALC1/2013 Party Name:CHEMCON SPECIALITY CHEMICALS P LTD Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00148/AM14/ RLA File :34/24/040/00316/AM13/ Lic.No/Date:3410036586
05.04.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div). Re-listed for 26.3.2014.
 

19

Case No.:11/17/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00184/AM14/ RLA File :08/24/040/00049/AM14/ Lic.No/Date:0810121064
14.05.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 10.2.2014. The case is re-listed for 26.3.2014.
 

20

Case No.:47/17/83-ALC1/2013 Party Name:MARUTI MULTICHEM PVT. LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00220/AM14/ RLA File :08/24/040/00048/AM14/ Lic.No/Date:0810121118
15.05.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div.). Re-listed for 26.3.2014.
 

21

Case No.:75/17/83-ALC1/2013 Party Name:REX TONE INDUSTRIES LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00248/AM14/ RLA File :03/95/040/00121/AM14/ Lic.No/Date:0310734628
16.05.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The firm has requested to allow some time to give reply to the D/L issued by DIPP. The Committee decided to defer consideration of the case for four weeks. Re-listed for 26.3.2014.
 

22

Case No.:92/17/83-ALC1/2013 Party Name:CROPNOSYS (INDIA) PRIVATE LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00265/AM14/ RLA File :03/94/040/00097/AM14/ Lic.No/Date:0310734662
16.05.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div). The case is re-listed for 26.3.2014.
 

23

Case No.:45/17/83-ALC1/2013 Party Name:ASIATIC INDUSTRIES Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00218/AM14/ RLA File :08/24/040/00062/AM14/ Lic.No/Date:0810121195
17.05.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div). The case is re-listed for 26.3.2014.
 

24

Case No.:23/17/83-ALC1/2013 Party Name:MAHAK DYECHEM INDUSTRIES Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00196/AM14/ RLA File :08/24/040/00065/AM14/ Lic.No/Date:0810121258
20.05.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 26.3.2014.
 

25

Case No.:24/17/83-ALC1/2013 Party Name:MCFILLS ENTERPRISES P LTD., Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00197/AM14/ RLA File :08/24/040/00060/AM14/ Lic.No/Date:0810121307
22.05.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

26

Case No.:34/17/83-ALC1/2013 Party Name:MCFILLS ENTERPRISES P LTD., Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00207/AM14/ RLA File :08/24/040/00077/AM14/ Lic.No/Date:0810121306
22.05.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

27

Case No.:48/17/83-ALC1/2013 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00221/AM14/ RLA File :05/23/040/00046/AM14/ Lic.No/Date:0510354795
22.05.2013

Defer Date:26.03.2014

Decision : The Committee considered the case as per agenda and deferred the case. Re-listed for 26.3.2014
 

28

Case No.:94/17/83-ALC1/2013 Party Name:GRAUER & WEIL (INDIA) LIMITED, Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00267/AM14/ RLA File :03/94/040/00018/AM14/ Lic.No/Date:0310735294
22.05.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda.  Committee noted that out of 6 input items, the firm has given Central Excise Data for  4 input items in other license. Re-listed for 26.3.2014.
 

29

Case No.:27/17/83-ALC1/2013 Party Name:MARUTI MULTICHEM PVT. LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00200/AM14/ RLA File :08/24/040/00074/AM14/ Lic.No/Date:0810121378
24.05.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

30

Case No.:26/17/83-ALC1/2013 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00199/AM14/ RLA File :05/23/040/00064/AM14/ Lic.No/Date:0510355507
29.05.2013

Defer Date:26.03.2014

Decision : The Committee considered the case as per agenda and deferred the case. Re-listed for 26.3.2014
 

31

Case No.:32/17/83-ALC1/2013 Party Name:THOMSON PRESS INDIA LTD Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Approved

HQ File :01/83/050/00205/AM14/ RLA File :05/24/040/00055/AM14/ Lic.No/Date:0510355647
30.05.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of DIPP vide their U.O.No.7/39/2014-TSW   dated 18.2.2014  the Committee decided to approve the case  as under :-
 
  Export Item
 

S.No. Item of Description Quantity
1 to 7 As per application As per application

 
Import Item
 

S.No. Item of Description Quantity
1. Printed Diary Block Untrimmed (contains

Printed Paper  Uncoated 70 & 110 GSM
(For Diary A 4 Day / Page A 4 App, Diary A
5 Day / Page, Diary Page, Diary A 5 WTV
Diary A 4 Day Per Page Appt. Sat/Sun. Split
2014…

1.03 Kg/Kg content in export
product

2. Relevant Book Binding Board 1 mm to 4 mm 1.05 Sq. mt./Sq. mt. content
in export product

3. PVC Coated Paper of Rel. GSM 1.05 Kg/Kg content in export
product

5. Sewing Thread Net + 2%
4. Meni Glue W 701 1 Kg / 100 Kg paper used in

the export product in the same
ratio as applied for.

6. Adhesive 812 IN
7. Adhesive 114
8. Hotmelt Adgesives (Lunatack B-340)
9. Corrugated Boxes various sizes As per packing policy

 
RA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 
Case No.:31/17/83-ALC1/2013 Party Name:FIRE SAFETY DEVICES PVT. LTD. Meet No/Date:47/83-ALC1/2013

19.02.2014
Status:Case Approved

HQ File :01/83/050/00204/AM14/ RLA File :05/23/040/00074/AM14/ Lic.No/Date:0510355906
31.05.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of DIPP vide their U.O.No.7/48/2014-TSW   dated 26.2.2014  the Committee decided to approve the case  as under :-
 
  Export Item No.1
 

S.No. Item of Description Quantity
1. Aqueoous Film Foaming Foam Grade 3% 3,00,000 Litre (Approx.

330,000 Kg)
 
Import Item
 

S.No. Item of Description Quantity
1. Dupont Forafac 1157 N Film Forming Fluoro

Surfactant
2914.3 Kg

2. Sulfetal 4069 16028.6 Kg
3. Perfluoro Alkyl Sulfonyl Quaternary

Ammonium Lodides FC-23
291.4 Kg

4. Glycol Ether DB 29142.9 Kg
 
Export Item No.2
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S.No. Item of Description Quantity
1. Aqueoous Film Foaming Foam Grade 6% 1,00,000 Litre (Approx.

110,000 Kg)
 
Import Item
 

S.No. Item of Description Quantity
5 Dupont Forafac 1157 N Film Forming Fluoro

Surfactant
485.7 Kg

6. Sulfetal 4069 2428.6 Kg
7. Glycol Ether DB 1942.6 Kg

 
Export Item No.3
 

S.No. Item of Description Quantity
1. Aqueoous Film Foaming Foam Grade 3x6 % 1,00,000 Litre (Approx.

110,000 Kg)
 
Import Item
 

S.No. Item of Description Quantity
8. Dupont Forafac 1157 N Film Forming Fluoro

Surfactant
1942.9 Kg

9. Sulfetal 4069 10200 Kg
10. Perfluoro Alkyl Sulfonyl Quaternary

Ammonium Lodides FC-23
97.1 Kg

11. Glycol Ether DB 11657.1 Kg
 
RA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

33

Case No.:99/17/83-ALC1/2013 Party Name:GRAUER & WEIL (INDIA) LIMITED, Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00272/AM14/ RLA File :03/94/040/00163/AM14/ Lic.No/Date:0310736375
03.06.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received. The case is re-listed for 26.3.2014.
 

34

Case No.:98/17/83-ALC1/2013 Party Name:GRAUER & WEIL (INDIA) LIMITED, Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00271/AM14/ RLA File :03/94/040/00180/AM14/ Lic.No/Date:0310738031
18.06.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received. The case is re-listed for 26.3.2014.
 

35

Case No.:101/17/83-ALC1/2013 Party Name:STAHL INDIA PVT LTD Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00274/AM14/ RLA File :04/24/040/00029/AM14/ Lic.No/Date:0410147325
20.06.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda the Committee noted that the firm has sent reply to TA, PC Division on 3.2..2014. Re-listed for 26.3.2014.
 

36

Case No.:61/17/83-ALC1/2013 Party Name:ADVANCE HOME AND PERSONAL CARE LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00234/AM14/ RLA File :05/23/040/00103/AM14/ Lic.No/Date:0510357858
21.06.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that reply from the firm from the firm has been received. The case is re-listed for 26.3.2014.
 

37

Case No.:70/17/83-ALC1/2013 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00243/AM14/ RLA File :05/23/040/00097/AM14/ Lic.No/Date:0510357867
21.06.2013

Defer Date:26.03.2014

Decision : The Committee considered the case as per agenda and deferred the case. Re-listed for 26.3.2014
 

38

Case No.:1/15/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00170/AM14/ RLA File :17/24/040/00039/AM14/ Lic.No/Date:1710005397
26.06.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. E-mail issued on 15.1.2014. The case is re-listed for 26.3.2014
 

39

Case No.:58/26/83-ALC1/2013 Party Name:BANKIM PLAST PVT.LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00381/AM14/ RLA File :03/94/040/00280/AM14/ Lic.No/Date:0310740372
04.07.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that reply from the firm has been received. The case is re-listed for 26.3.2014.
 

40

Case No.:2/19/83-ALC1/2013 Party Name:PUNJAB CHEMICALS AND CROP PROTECTION LTD., Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00281/AM14/ RLA File :03/95/040/00198/AM14/ Lic.No/Date:0310741056
10.07.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div). Re-listed for 26.3.2014.
 

41

Case No.:27/26/83-ALC1/2013 Party Name:KIM CHEMICALS LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00350/AM14/ RLA File :03/94/040/00303/AM14/ Lic.No/Date:0310741761
17.07.2013

Defer Date:26.03.2014

Decision :D/L dated 17.1.2014 issued by Deptt. of C&PC(PC.Div). Re-listed for 26.3.2014.
 

42

Case No.:34/34/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00569/AM14/ RLA File :17/24/040/00055/AM14/ Lic.No/Date:1710005451
18.07.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div). Re-listed for 26.3.2014.
 

43

Case No.:64/30/83-ALC1/2013 Party Name:E I DUPONT INDIA PVT LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00526/AM14/ RLA File :34/24/040/00072/AM14/ Lic.No/Date:3410037492
25.07.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

44

Case No.:1/19/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00280/AM14/ RLA File :17/24/040/00061/AM14/ Lic.No/Date:1710005463
30.07.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. E-mail issued on 15.1.2014. The case is re-listed for 26.3.2014
 

45

Case No.:4/19/83-ALC1/2013 Party Name:VIVIMED LABS LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00283/AM14/ RLA File :09/24/040/00199/AM14/ Lic.No/Date:0910056980
01.08.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. Letter issued on 22.1.2014. The case is re-listed for 26.3.2014.
 

46

Case No.:67/26/83-ALC1/2013 Party Name:GREENPLY INDUSTRIES LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00390/AM14/ RLA File :02/24/040/00057/AM14/ Lic.No/Date:0210192629
02.08.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 26.3.2014.
 

47

Case No.:111/26/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00434/AM14/ RLA File :08/24/040/00196/AM14/ Lic.No/Date:0810123502
05.08.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem Div) on 10.2.2014. The case is re-listed for 26.3.2014.
 

48

Case No.:4/35/83-ALC1/2013 Party Name:SMI COATED PRODUCTS PVT. LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00613/AM14/ RLA File :03/95/040/00395/AM14/ Lic.No/Date:0310747475
29.08.2013

Defer Date:26.03.2014

Decision :D/L dated 24.1.2013 issued by DIPP. The case is re-listed for 26.3.2014.
 

49

Case No.:1/33/83-ALC1/2013 Party Name:SHOBIKAA IMPEX, Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00533/AM14/ RLA File :32/24/040/00008/AM14/ Lic.No/Date:3210067446
18.09.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. E-mail to be issued. The case is re-listed for 26.3.2014
 

50

Case No.:4/39/83-ALC1/2013 Party Name:AIMCO PESTICIDES LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00639/AM14/ RLA File :03/94/040/00556/AM14/ Lic.No/Date:0310751344
26.09.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

51

Case No.:15/47/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00831/AM14/ RLA File :17/24/040/00071/AM14/ Lic.No/Date:1710005530
04.10.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

52

Case No.:16/47/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00832/AM14/ RLA File :17/24/040/00072/AM14/ Lic.No/Date:1710005531
04.10.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

53

Case No.:33/41/83-ALC1/2013 Party Name:CAMPHOR & ALLIED PRODUCTS LIMITED, Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00675/AM14/ RLA File :03/94/040/00648/AM14/ Lic.No/Date:0310755086
23.10.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 26.3.2014.
 

54

Case No.:3/47/83-ALC1/2013 Party Name:ITC LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00819/AM14/ RLA File :09/24/040/00329/AM14/ Lic.No/Date:0910058054
29.10.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

55

Case No.:8/47/83-ALC1/2013 Party Name:ITC LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00824/AM14/ RLA File :09/24/040/00331/AM14/ Lic.No/Date:0910058053
29.10.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

56

Case No.:9/47/83-ALC1/2013 Party Name:SIFLON DRUGS Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00825/AM14/ RLA File :09/24/040/00337/AM14/ Lic.No/Date:0910058068
29.10.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

57

Case No.:23/47/83-ALC1/2013 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00839/AM14/ RLA File :05/23/040/00308/AM14/ Lic.No/Date:0510369779
29.10.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

58

Case No.:7/41/83-ALC1/2013 Party Name:ROHA DYE CHEM PVT LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00649/AM14/ RLA File :03/95/040/00532/AM14/ Lic.No/Date:0310756115
30.10.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 21.1.2014. The case is re-listed for 26.3.2014.
 

59

Case No.:1/35/83-ALC1/2013 Party Name:SERVO PACKAGING LTD., Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00610/AM14/ RLA File :25/24/040/00006/AM14/ Lic.No/Date:2510004201
31.10.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(PC Div). Re-listed for 26.3.2014
 

60

Case No.:34/41/83-ALC1/2013 Party Name:CAMPHOR & ALLIED PRODUCTS LIMITED, Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00676/AM14/ RLA File :03/94/040/00690/AM14/ Lic.No/Date:0310756682
01.11.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise from the firm. The case is re-listed for 26.3.2014.
 

61

Case No.:4/47/83-ALC1/2013 Party Name:BAYER VAPI PVT.LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00820/AM14/ RLA File :03/94/040/00671/AM14/ Lic.No/Date:0310757206
07.11.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

62

Case No.:81/42/83-ALC1/2013 Party Name:LONA INDUSTRIES LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00776/AM14/ RLA File :03/95/040/00517/AM14/ Lic.No/Date:0310757865
14.11.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

63

Case No.:7/47/83-ALC1/2013 Party Name:THOMSON PRESS INDIA LTD Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00823/AM14/ RLA File :05/24/040/00275/AM14/ Lic.No/Date:0510371238
19.11.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

64

Case No.:10/47/83-ALC1/2013 Party Name:ROSS CHEMPACK PRIVATE LTD Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00826/AM14/ RLA File :34/24/040/00183/AM14/ Lic.No/Date:3410038509
21.11.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

65

Case No.:11/47/83-ALC1/2013 Party Name:ROSS CHEMPACK PRIVATE LTD Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00827/AM14/ RLA File :34/24/040/00175/AM14/ Lic.No/Date:3410038508
21.11.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

66

Case No.:12/47/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00828/AM14/ RLA File :17/24/040/00081/AM14/ Lic.No/Date:1710005577
21.11.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

67

Case No.:13/47/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00829/AM14/ RLA File :17/24/040/00083/AM14/ Lic.No/Date:1710005578
21.11.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

68

Case No.:14/47/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00830/AM14/ RLA File :17/24/040/00079/AM14/ Lic.No/Date:1710005575
21.11.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

69

Case No.:1/39/83-ALC1/2013 Party Name:ACCUMETRIC SILICONES PVT LTD Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00636/AM14/ RLA File :04/24/040/00160/AM14/ Lic.No/Date:0410152274
27.11.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to refer the case to Deptt of C&PC(PC Div) for comments. U.O. is being sent to PC Division. The case is re-listed for 26.3.2014.
 

70

Case No.:17/47/83-ALC1/2013 Party Name:ASHA PENN COLOR PVT.LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00833/AM14/ RLA File :03/94/040/00699/AM14/ Lic.No/Date:0310759674
28.11.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and is being sent to Deptt. of C&PC(PC.Div). The case is re-listed for 26.3.2014.
 

71

Case No.:2/47/83-ALC1/2013 Party Name:VISHNU CHEMICALS LTD., Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00818/AM14/ RLA File :09/24/040/00401/AM14/ Lic.No/Date:0910058406
29.11.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

72

Case No.:2/37/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00624/AM14/ RLA File :08/24/040/00380/AM14/ Lic.No/Date:0810126836
03.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 26.3.2014.
 

73

Case No.:3/37/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00625/AM14/ RLA File :08/24/040/00379/AM14/ Lic.No/Date:0810126837
03.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 10.2.2014. Re-listed for 26.3.2014.
 

74

Case No.:18/47/83-ALC1/2013 Party Name:NOCIL LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00834/AM14/ RLA File :03/95/040/00439/AM14/ Lic.No/Date:0310760247
03.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

75

Case No.:5/47/83-ALC1/2013 Party Name:GALAXY SURFACTANTS LTD., Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00821/AM14/ RLA File :03/94/040/00681/AM14/ Lic.No/Date:0310760628
05.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

76

Case No.:6/47/83-ALC1/2013 Party Name:BAYER VAPI PVT.LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00822/AM14/ RLA File :03/94/040/00672/AM14/ Lic.No/Date:0310760754
05.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

77

Case No.:33/47/83-ALC1/2013 Party Name:SUDARSHAN CHEMICAL INDUSTRIES LTD Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00849/AM14/ RLA File :31/83/040/00169/AM14/ Lic.No/Date:3110061395
06.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

78

Case No.:46/47/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00862/AM14/ RLA File :17/24/040/00088/AM14/ Lic.No/Date:1710005603
06.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

79

Case No.:47/47/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00863/AM14/ RLA File :17/24/040/00095/AM14/ Lic.No/Date:1710005607
06.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

80

Case No.:51/47/83-ALC1/2013 Party Name:UNITED CHLORO-PARAFFINS PVT.LTD., Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00867/AM14/ RLA File :02/24/040/00128/AM14/ Lic.No/Date:0210197464
06.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

Case No.:52/47/83-ALC1/2013 Party Name:UNITED CHLORO-PARAFFINS PVT.LTD., Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred
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81 HQ File :01/83/050/00868/AM14/ RLA File :02/24/040/00133/AM14/ Lic.No/Date:0210197466
06.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

82

Case No.:19/47/83-ALC1/2013 Party Name:NEW (INDIA) IMAGING INDUSTRIES PVT. LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00835/AM14/ RLA File :03/95/040/00692/AM14/ Lic.No/Date:0310761102
09.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

83

Case No.:32/47/83-ALC1/2013 Party Name:ROSS CHEMPACK PRIVATE LTD Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00848/AM14/ RLA File :34/24/040/00174/AM14/ Lic.No/Date:3410038658
09.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

84

Case No.:20/47/83-ALC1/2013 Party Name:SARAF CHEMICALS LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00836/AM14/ RLA File :03/95/040/00721/AM14/ Lic.No/Date:0310761162
10.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

85

Case No.:2/39/83-ALC1/2013 Party Name:SUDARSHAN CHEMICAL INDUSTRIES LTD Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00637/AM14/ RLA File :31/83/040/00101/AM14/ Lic.No/Date:3110061566
16.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 12.2.2014. The case is re-listed for 26.3.2014.
 

86

Case No.:30/47/83-ALC1/2013 Party Name:R. K. INDUSTRIES Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00846/AM14/ RLA File :34/24/040/00229/AM14/ Lic.No/Date:3410038735
17.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

87

Case No.:34/47/83-ALC1/2013 Party Name:RUSHABH INVESTMENT PVT. LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00850/AM14/ RLA File :31/83/040/00173/AM14/ Lic.No/Date:3110061585
17.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

88

Case No.:35/47/83-ALC1/2013 Party Name:RUSHABH INVESTMENT PVT. LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00851/AM14/ RLA File :31/83/040/00172/AM14/ Lic.No/Date:3110061586
17.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

89

Case No.:28/47/83-ALC1/2013 Party Name:J K PARAS POLYCOATS LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00844/AM14/ RLA File :05/23/040/00388/AM14/ Lic.No/Date:0510373934
18.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

90

Case No.:48/47/83-ALC1/2013 Party Name:VIKAS GLOBALONE LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00864/AM14/ RLA File :05/24/040/00335/AM14/ Lic.No/Date:0510373906
18.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

91

Case No.:27/47/83-ALC1/2013 Party Name:DR AYKAN CHEMICALS PVT LTD Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00843/AM14/ RLA File :05/23/040/00378/AM14/ Lic.No/Date:0510374100
19.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

92

Case No.:31/47/83-ALC1/2013 Party Name:PERFECT COLOURANTS AND PLASTICS PVT LTD Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00847/AM14/ RLA File :34/24/040/00234/AM14/ Lic.No/Date:3410038771
20.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

93

Case No.:41/47/83-ALC1/2013 Party Name:REX TONE INDUSTRIES LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00857/AM14/ RLA File :03/95/040/00764/AM14/ Lic.No/Date:0310762930
23.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

94

Case No.:50/47/83-ALC1/2013 Party Name:RUBAMIN LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00866/AM14/ RLA File :34/24/040/00211/AM14/ Lic.No/Date:3410038779
23.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

95

Case No.:53/47/83-ALC1/2013 Party Name:SHOBIKAA IMPEX, Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00869/AM14/ RLA File :32/24/040/00018/AM14/ Lic.No/Date:3210071223
23.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

96

Case No.:29/47/83-ALC1/2013 Party Name:BIC AUTO PVT.LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00845/AM14/ RLA File :05/23/040/00399/AM14/ Lic.No/Date:0510374431
24.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

97

Case No.:42/47/83-ALC1/2013 Party Name:SMI COATED PRODUCTS PVT. LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00858/AM14/ RLA File :03/95/040/00775/AM14/ Lic.No/Date:0310763282
24.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

98

Case No.:43/47/83-ALC1/2013 Party Name:ACPL EXPORTS PVT.LTD, Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00859/AM14/ RLA File :05/23/040/00350/AM14/ Lic.No/Date:0510374406
24.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

99

Case No.:38/47/83-ALC1/2013 Party Name:SOVEREIGN CHEMICALS & COSMETICS Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00854/AM14/ RLA File :03/95/040/00676/AM14/ Lic.No/Date:0310763433
27.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

100

Case No.:40/47/83-ALC1/2013 Party Name:TYTAN ORGANICS PVT. LTD., Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00856/AM14/ RLA File :03/95/040/00592/AM14/ Lic.No/Date:0310763563
27.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

101

Case No.:45/47/83-ALC1/2013 Party Name:RISE CHEMICAL INDUSTRIES Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00861/AM14/ RLA File :06/24/040/00030/AM14/ Lic.No/Date:0610035636
27.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

102

Case No.:36/47/83-ALC1/2013 Party Name:KLJ ORGANIC LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00852/AM14/ RLA File :05/23/040/00402/AM14/ Lic.No/Date:0510374929
31.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

103

Case No.:37/47/83-ALC1/2013 Party Name:ALOK MASTERBATCHES LTD., Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00853/AM14/ RLA File :05/23/040/00285/AM14/ Lic.No/Date:0510374930
31.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

104

Case No.:39/47/83-ALC1/2013 Party Name:POLMANN INDIA LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00855/AM14/ RLA File :03/95/040/00792/AM14/ Lic.No/Date:0310763758
31.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

105

Case No.:44/47/83-ALC1/2013 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00860/AM14/ RLA File :05/23/040/00405/AM14/ Lic.No/Date:0510374927
31.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

106

Case No.:22/47/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00838/AM14/ RLA File :17/24/040/00101/AM14/ Lic.No/Date:1710005646
02.01.2014

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

107

Case No.:24/47/83-ALC1/2013 Party Name:INTECH PHARMA PVT. LTD., Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00840/AM14/ RLA File :05/23/040/00406/AM14/ Lic.No/Date:0510375149
02.01.2014

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

108

Case No.:49/47/83-ALC1/2013 Party Name:INDIA GLYCOLS LTD., Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00865/AM14/ RLA File :05/23/040/00390/AM14/ Lic.No/Date:0510375152
02.01.2014

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014

109

Case No.:26/47/83-ALC1/2013 Party Name:SHREE SALES CORPORATION Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00842/AM14/ RLA File :13/24/040/00045/AM14/ Lic.No/Date:1310045635
03.01.2014

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

110

Case No.:21/47/83-ALC1/2013 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00837/AM14/ RLA File :05/23/040/00419/AM14/ Lic.No/Date:0510375950
10.01.2014

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

111

Case No.:1/43/83-ALC1/2013 Party Name:CALIBRE CHEMICALS PVT.LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00814/AM14/ RLA File :03/94/040/00750/AM14/ Lic.No/Date:0310766069
13.01.2014

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

112

Case No.:25/47/83-ALC1/2013 Party Name:SUNFLAG CHEMICALS PVT.LTD. Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00841/AM14/ RLA File :05/24/040/00389/AM14/ Lic.No/Date:0510376137
15.01.2014

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

113

Case No.:1/47/83-ALC1/2013 Party Name:PARIKH ENTERPRISES PVT. LIMITED Meet No/Date:47/83-ALC1/2013
19.02.2014

Status:Case Deferred

HQ File :01/83/050/00817/AM14/ RLA File :08/24/040/00482/AM14/ Lic.No/Date:0810128826
11.02.2014

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014

  
  
Date:03.03.2014
Place:New Delhi

Daya Shankar
Dy. Director General of Foreign Trade 
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